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PRESIDENT'S SECRETARIAT
New Delhi, the 23rd August 1972

No, 98-/Vo./72.—The President is pleased to award the
President's Police and Fire Services Medal for gallantry to
the undermentioned officer of the Manipur Rifles:—

Name and rank of, the officer
Shri Songkhosat,
Naik No, 12264,
1st Battalion,

Manipur Rifles,
Iruphal, Manipur.

Sliiietnent of services for which the decoration has been
a warded.

On the 6th January, 1972, a patrol of the 1st Battalion of
Manipur Rillcs, w;;s ddailed fcom Lukhanibi, an outpost of
the battalion, to search out a gang of armed hostilcs who
were reported to be in the neighbouring area. The patrol
searched for the gang in a number of village's but without
any success. When the patrol was returning to their base
Lukhambi and were descending a steep footpath near village
Songphel Khunou, it was. ambushed by the hostiles who fired
on them with automatic weapons. Shri Songkhosat was the
leading scout of the patrol. Ho sustained a bullet injury
just above his abdomen on the left side as a result of which
he was seriously wounded. Without, caring for his injury,
Shri Songkbo.iat crawled towards one of the positions from
where the hostiles were firing. Despite the heavy fire and the
serious wound caused to him he reached close to the hostiles
firing position and hurled a hand-grenade at the latter. The
hostilcs were over-awed and abandoned their positions.

Shri Songkho.5at displayed conspicuous gallantry and out-
standing devotion to duty in dislodging the nostiles from their
positions in disregard of his personal safety,

2. This award is made for gallantry under rule 4(i) of the
rules governing (he award of the President's Polico and Fire
Services Modal and consequently carries with it the special
allowance admissible under rule 5, with effect from tho 6lh
January, 1972.

No. 99-Pres,/12.—The President is pleased to award the
Police Medal for gallantry to lha undermentioned officers of
die Manipur Rifles :—

Names and Ranks of the Officers
Shri Nar Bahadur,
L/Naik, Nq. 1376,
1st Battalion, Manipur Rilles,
IlDphal, Manipur
Shri Paokam,
Rifleman, No. 12145,
1st Battalion, Manipur Rifles,
Imphal, Mauipur.

Statement of services for which the decoration has been
awarded.

On the 6th January, 1972, a patrol of 1st Batttalion of
Manipur Rifles was detailed from Lukhambi, an outpost of
the battalion to search out a gang of armed underground
hostiles reported to be in the neighbouring area. The patrol
searched for the hostilcs in a number of villages but without
any success. When tho patrol was returning to their base
Lukhambi and were descending a steep footpath near village
Songphel Khunou, they were ambushed by the hostiles who
fired on them with automatic weapons. As a result of the
lire by the hostiles, the leading scout of the patrol was
seriously injured. In his further attempt to dislodge the
hostiles from their positions, the leading scout fell uncons-
cious due to excessive bleeding. Shri Paokam who was the
Second scout of tho patrol, without caring for the bullets,
rushed to the place where tho injured Naik had collapsed and
brought him to a safe place. Shri Nar Bahadur who was
behind the second scout then rushed with a Light Machine
Gun and shouted to the men of thc Patrol to charge. The
hostiles who had been initially dislodged from their positions
were further over-awed by thc charge of the patrol and dis-
appeared in the surrounding thick forest.

In the encounter with the hostiles, Shri Nar Bahadur and
Shri Paokam displayed conspicuous gallantry and devotion
to duty.

2. These awards are made for gallantry under rlulo 4(i)
of thc rules governing the award of the Police Medal and
consequently carry with them thc special allowance admis-
sible under rule 5, with effect from the 6th January, 1972.

No. 10O-2VtM-./72.—'the President is pleased to award the
Police Medal for gallantry to the undermentioned officer of
the Tamil Nadu Fire Service :-—

Name and rank of the. officer
Shri Sankaran Bodagar,
Fireman 2592,
Maduraii District,
Tamil Nadu.

Statement of services for which the decoration has been
awarded.

On the 26th October, 1971, duo to torrential rains, a
jungle stream flowing by (he side of Arapalayam village in
Maudrai District breached its bank as a result of which the
village was completely surrounded with flood water and tho
access roads to the village on its eastern and western sides
were breached. While thc Arapalalayam road on tho western
side of the village WM breached ut two places, (he Mccnak-
chipuram Road on thc eastern side of the village was breach-
ed at one place. Tho Tallakulam Fire Station were requested
to render assistance for the rescue of thc persons marooned
in Arapabyarn village, A rescue party of 11 persons was
sent to the village along the Arapalayam road but they were
stopped at the site of the first breach on the road. Tho cur-
rent of thc water was very strong. Shri Sankaran Bodagar
volunteered to swim across the breach with a ropo to serve
fw a guideline to enable the rescue party to reach the other
side of thc breach along the guideline. With one end of- the
rope tied around his waist dhri Sankaran Bodagar swam
across the breach which was 50' wide and on reaching the
other side, he tied it to a tree available uoarby. With the
help of this guideline the other members of tho rescue party
crossed the breach. Tho rescue party was again stopped ait
the second breach but here again Shd Sankaran Bodagar
volunteered himself to swim across tie breach and onaMed
the rescue party to cross this breach as well. On reaching
the village, thc rescue party decided to rescue thc villagers
through the road on the eastern side Of the village. But here
again, the rescue party found that there was another breach
on the road which was 40' wide, Shri Saukarain Bodagar
crossed this breach as well and tied the rope around the tree
available on the other side of the breach to serve as a guide-
line with the help of which the entire population of thu vtflage-
numbenng about 200 was rescued amd evacuated to village
Meenakchipuiam,

Shri Sankaran Bodagar displayed conspicuous gallantry in
crossing through breaches regardless of the danger to his life
and in rescuing all (he 200 persons marooned in Arapalayam
village.

2, This award is made for gallantry under rule 4(i) of
thc rules governing the award of the Police Medal and conse-
quently carries with it tho special allowance admissible under
rule 5, with effect Trom the 26lh October, 1971,

No. 101-/Vej-,/72.—The President is pleased to award thc
Police Medal for gallantry to the undermentioned officer of
the Border Security Force :—

Name and rank of the officer
Shri Mukhtar Singh Khera,
Sub-Inspector of Police,
80th Battalion,
Border Security Force*

Statement of services for which the deco;ation has
awarded.

On the 16th January, 1972, information was receive'
an armcU party of hostiles was moving to Chhotahar
Mrzo-llilsl District. Shri Mukhtar Siniih Khera was
to intercept the hostiles. Shri Mukhtar Singh Khera co
a distance of 12 miles in three hours in difficult and inh™
table terrain and made contact with the hosfiles at ab!
2100 hours on the 16th January, 1972. In disregard of ]
personal safety. Shri Mukhtar Singh Khera reached vt l y -
close to the position of the hostiles and started deploying his
LMGs on likely escape-routes of (he hostilcs. while doing
so, he was fired upon by the hostiles. Shri Khera ordered all
the platoon weapons to open fire and he himself led the
assault on the hostiles. The feature was over-run and two
hostilas were killed on the spot and another Was bayonetof
to death by the LMG group. Tile remaining hostiles fled
away in the jungle.

Shri Mukhtar Singh Khera displayed conspicuous gallantry
and courage in chasing the hostiles in complete disregard of
his personal safety.
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2. This awaid is made for gallantry under rule 4(i) Of the
rules governing the award of the Police Medal and conse-
quently carries with it the special allowance admissible under
rule 5, with effect from the 17th January, 1972.

No. \Q2-Pres./12,—The President is pleased to award the
Vishishi Seva Medal to the undermentioned personnel for dis-
tinguished service of a high order :—

Lt. Col. Manmohan Lai Khanna 'TA-41081), Rly Engrs
(TA).

Lt. Col. Kailash Chandra Kalley (IC 6706), 10 Sikh.
Lt. Col. Som Dutt Mehta (IC 10087), 2 Mahar.
Lt. Col, Harold Walter Saldanha UC 5198), Artillery.
Lt. Col. Ashok Kumar Chatterjee (IC 6008), Sikh I.I.
Lt. Col, Parkash Chander Bhalla (IC 5394), Signals.
Lt. Col. Dwarka Das Batra (IC 6105), Artillery.
Lt. Col. Anant Datta Traya Mohoni (IC 1730), AOC.
Lt. Col. Rajindcr Singh (IC 5302), Artillery.
Lt. Col. Tejindar Singh Pall (IC 5877), 3 Kumaon.
Lt. Col. Narayana Sankaran Nair (IC 7334), 1/11 GR.
Lt. Col. Digvijay Singh Jamwal (IC 5307). 45 CAV.
Lt. Col, Kotiuvillayil Oommen George (IC 6057), Arlil-

Lt. Col. Ashutosh Kumar (IC 5327), Signals,
-fct. Col. Krisrwn Kumar Vohra (IC 9647), Artillery.
Lt. Col. Tarun Kumar Ray (IC 1126), AOC.
Lt. Col. Rajkumar Chopra (MR 789), AMC.
Lt. Col. Rai Singh (IC 5086), MVC, Grenadiers,
Lt, Col. Adi Jarashcdji Minocher Homii (IC 6905),

Artillery.

Lt. Col. Chcruvallil George Verghese (IC 6024), INT
Corps.

Lt. Col. Manohar Lai Bhandari (IC 6670), INT Corps.
Lt. Col. Purnendra Mohan Mukherji (IC 6563), BME.
Lt. Col. Ashok Gilani (IC 6731), Artillery.
Lt. Col. Raghavendra Kumar Singh (IC 6603), Engineers.
.Lt. Col, Prasanta Kumar Ray (MR 797), AMC.
Ll. Col. Mahendra Singh Gosain (IC 6610), Engineers.
Lt. Col. Sambasivan Chandran (IC 5834), Engineers.
Lt. Col. Chandra Kumar Kichlu (IC 4360), AOC.
Lt. Col. Jaswant Singh Mann (IC 6544), EME.
Lt. Col. Surinderpal Singh Sidhu (IC 5129), Punjab,
Lt. Col. Sukhandy Mazumdur (IC 5821), Engineers.
Lt. Col, Chandra Mohan Gupta (IC 4799), Artillery.
Lt. Col. Murari Swamimali Krishnamurthy (IC 4091).

AuC,

Lt. Col. Errabelli Murlidhar Rao (IC 7262), Bihar.
Lt. Col. Arjun Verma (IC 7600), Signals.
Lt. Col. Rajcndra Prakash IC 5135), Artillery.
Lt, Col. Basant Ballabh Upreti (IC 6249), Sikh.
Lt. Col. Vijay Kumar Madhok (IC 6132), 3 GR.

Col. Vinod Badhwar (IC 6701), 5 GR,
Col. Salil Chandra Ghosh (MR 733), AMC.

. Col. Om Prakash Grover (IC 7076), Engineers.

. Col, Suraj Prakash Malik (IC 10868), Signals.
.. Col. Prancis Regis Campos (IC 5566), Madras.
, Col, Krishan Nanikaram Thadani (IC 6641), Artillery,

I. Col. Ravinder Datt Dhawan (IC 6807), 12 Raj Rif.
t. Col. Jagdamba Prasad Thapliyal (IC 6691), Engineers.

t . t . Col. Narayana Sarma Parameshwara Iyer (IC 1127),
AOC.

Lt, Col. Harjit Singh Sidhu (IC 4809), Dogra,
Lt. Col. Mohinder Singh Chchal (IC 5091), Artillery.
Lt. Col. Madan Vijay (IC 7057), 4 GR.
Lt. Col. Venkataraman Subramaniam (MR 693), AMC.
Lt, Col. Gundavaram Madhava Rao (IC 7379) 20

Maratha LI.
Lt. Col. Bani .Singh Dagar (IC 7350), 1 Para.
Lt. Col. Sham Lai Tugnait (IC 4198), Artillery.
Lt. Col. Mahendru Singh (MR 358), AMC.

Lt. Col, Harish Chandra Puri (MR 544), AMC.
Lt. Col. Kaminder Pal Singh (IC 6503), 7 Para

{Posthumous)
Lt. Col. Kuppu Venkata Subrahmanyam (MR 714),

AMC.
Lt. Col. Ian Indrajit Sahgal (IC 9137), ASC,
Lt. Col. Jagdish Sahai Makkar (IC 7716), Engineers.
Lt.Col. JVIahavir Singh (IC 5661), 15 Grenadiers
Lt. Col. Chaman Lai Ghei (IC 7079), 8 Grenadiers.
Lt. Col. Gopal Krishan Soni (MR 1162), AMC.
Lt. Col, Mohindar Singh (IC 4291), Grenadiers.
Lt. Col. Kathnaswamy Mahjmal Rajan (IC 2.301), Signals.
Lt. Col. Bhuminder Parkash Murgai (IC 6127), Signals.
Lt. Col, Dakinedi Satuanarayana Rao (IC 7176), ASC.
Lt. Col. Amarjit Kalkat (IC 7374), 5/8 Gorkha Rifles.
Lt. Col. Satjit Singh (IC 6667), Artillery.
Lt. Col. Vinaya Kumar Das (IC 5868), Artillery.
Ll. Col. Vijay Narayan Channa (IC 8495) VSM (BAR)

GUARDS,
Lt. Col. Baldev Kumar Bhandari (IC 5845), Signals.
Lt. Col. Jack Patrick Torpy IC 8374), 5 Maratha LI.
Lt. Col. Dajjp Singh Sidhu (IC 7025), 4 Sikh.
Lt. Col. Om Parkash Bisla (IC 8172), 8 Bihar.
Lt. Col. Kanwarjit Singh Grcwal (IC 4918), Dogra.
Lt. Col. Prabhjot Singh Talwar (IC 5905), Signals.
Lt. Col. Sunith Francis Rodrjgues (IC 6119), Artillery.
Lt. Col. Amvedra Kumar Bagchi (IC 2378), 9 Gorkha

Rifles.
Lt. Col. Jogindor Singh (IC 7693), Engineer;.
Lt. Col. Subhas Chandra Samaddar (MR 1684). AMC.
Lt. Col, Sirdesbpande Shrikrishna Chidarabar (TC 7899),

12 Kumaon.
Lt. Col, Har Rajinder Singh (IC 6750), Mahar.
Lt. Col. Jagjit Singh (IC 6601), Artillery.
Lt. Col. Biahmadesam Cidami Caurishankar (IC 5378),

Artillery,
Lt. Col. Ranbir Mohan (IC 4851), Signals.
Lt. Col, Pradip Kumar Das Gupta (IC 6665), 6 Mahar
Maj, Sri Ram Prothi (IC 12003), Artillery.
Maj. Joginder Singh Bedi (TA 40506), 123 Inf. Bn. (TA).
Maj. Hemendra Kishore Bhattacharjee (TC 31124) ASC

(Postal)
Maj. Sudhansu Kumar Chattopadhyay (MR 2077). AMC.
Maj. Sushil Jagota (IC 6678), EME.
Maj. Prahlad Bhagat (IC 10287), Artillery.
Maj. Chander Mandwani (IC 13726), ASC.
Maj, Narendra Kumar Singh (IC 9916), Bihar.
Maj. Kapil Mohan (TA 40732), 124 Inf. Bn, (TA).
Maj. Surinder Kumar (IC 12865), Engineers.
Maj. Alagala Christopher Babu Rao (M 30802), AMC.
Maj. Lalit Chander Idnani (IC 15030), Engineers.
Maj. Santosh Gopal Mookerjee (IC 7017), Signals.
Maj, Parmatma Cha-nd Murli Manohar Mali Mehta (M

30550), VSM, (BAR) AMC.
Maj. Ramesh Chandra (M 30243), AMC.
Maj. Madan Lai Datta (IC 12435), Signals.
Maj. Umapada Chattopadhyay (MR 1841), AMC.
Maj. Shodhakar Nath Choudhury (MR 1818), AMC.
Maj. Henry Pinto (SL 452), EME,
Maj. Sailendu Lai Das (MR 1289), AMC.
Maj, Subrata Bhattacherjee (MR 1782), AMC.
Maj. Ra.vindm Pratap Grover (IC 18174), Engineers,
Capt. Suresh Behari Mathur (IC 20636), Signals.
Capt. Puthenveetil Joseph Antony (IC 22746), Signals,
Capt, Balbir Singh (MR 1962), AMC.

Capt. (Miss) Kasturibai Thannichcry Kumaran (NT
13259), MNS.

Capt. Inder Mohan (TC 14611), Dogra.

Capt. Bommasani Pandu Rangarao (MR 1935), AMC.

Capt. (Miss) Prabhavati Dattatraya Panse (NR 12993),
MNS.
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Capt. Sohan Singh Bisht (IC 15189), AOC.
Capl. Janarthnan (TS 41082), 1033 HQ Rly. Engineers

(TA).
Capl. Prernnalh Govindapillai Kainikkara (MR 2969),

AMC.
Lt, Teja Singh (SI 1791), Awtt. Garrison Engineer.
JC-12135 Suh. Maj. Jnayat Ali Khan, 4 Grenadiers.
JC-19738 Sub. Bishan Singh, Engineers.
JC-58594 Nb. Sub. Makhan Singh Bal, AMC.
JC-45443 Nb. Sub. Ranjit Singh, Artillery.
JC-60254 Nb. Sub. Puran Chand Awaslhi, Signals.
6309693 L/Nk. Han Chand. Signals.

Border Security Force
Commandant Mohan I.al Kalia, ]2 Bn. BSF.
Lt. Col, Laxman Bal want Kane (IC 1317), Marntha 2

Bn. BSF.
T-t. Col. Bhairon SinBh (IC 6313), Jat, 93 Bn. BSF.
Deputy Commandant Kanwar Bhupendra Singh, 72 Bn.

BSF.
Assistant Commandant Debdas Chatterji, 72 Bn. BSF.

Special Frontier Force
14. Col. Krishan Lai Vasudeva (IC 7203), Artillery Sector

Comdr SFF.
General Reserve Engineers Force

Lt. Col. Sivamaliappa Gulipur Manthadevairu (IC 9867),
Engineers, 12 Border Roads Task Force (GREF).

S. NILAKANTAN, Dy. Secy.to the President

MINISTRY OF FOREIGN TRADE
New Delhi, the 14/A August 1972

RESOLUTION
No. 3/3/1Q-FTZ.—lt has been decided to make the follow-

ing changes in the Government of India, Ministry of Foreign
Trades' Resolution of even number dated, the 15th March,
1971 published in the Gazette of India, extra ordinary, Part
1—Section ] on 17th March, 1971.

(i) Substitute the words "as per policy of the Govern-
ment from time to time'* in place of words ''for
their first six months export production1' appearing
in para 2(iii) of the resolution.

(ii) Delete the following words appearing in Para 2(vi)
of the resolution :
"At present the CG Committee has delegated powers
to the committee to clear cases involving imports of
capital goodai up to value of Rs. 7.5 lakhs only".

(iii) Substitute the word "Government" for the words
"Foreign Investment Board" appearing in para
3(vii) of the resolution and delete the footnote ap-
pearing under this Para.

O R D E R
Ordered that the Resolution be published in the Gazette

of India and a copy there of communicated to all concerned.
V. S. MISRA, It. Secy.

MINISTRY OF STEEL & MINES
(Department of Steel)

New Delhi-U, the 1st August 1972
RESOLUTION

No. DUR-\US)P2.—ln their 2()th Report on Ministry of
Steel and Mines (Department of Steel)—Planning Develop-
ment, Production and Distribution of Iron and Steel and
Ferro-AlloySj the Estimated Committee have observed that
they are concerned note that, in J 970-71, 12.6 per cent of
the total Ejflducton of Indian, Iron and Steel Company was
classified as 'defectives' and 10.2 per cent of the total finished
steel production of Durgapur Steel Plant was classified as
'scrap'. The Committee arc of the view that this percentage
is on the high side especially in the context of the acute short-
ages of steel being felt all over the country. As the higher
percentage of 'scrap' and 'defectives' etc., ultimately result
in higher cost of production in the steel plant, the Committee

hnv; urged that Government should impress upon the steel
plants the need to make conceited efforts to reduce this per-
centage to the minimum possible. The Committee have also
recommended that Government may get the matter examined
by a high-powered independent technical committee to find
out the precise reasons lor such high percentages of production
in various steel plants being1 classified as 'defectives', "cuttings'
and 'scrap' and suggest remedial measures for improving the
performance.

2. Government have accepted this recommendation of the
Estimate Committee and have accordingly decided to appoint
a Technical Committee consisting of the following persons.

Chairman

(1) Shri Han Bhushan.
Senior Industrial Adviser,
Ministry of Steel & Mines
(Department of Steel)

Members

(2) Dr.. S. R. Pramanik,
Chief Metallurgical Adviser.
Central Engineering and
Design Bureau,
Ranch i.

(3) Shri 1*. Majumdar,
Assistant General Superintendent (Mills),
Tata Iron and Steel Co. Ltd,.
Jamshedpur.

3. The terms of reference of the Committee will be as
under :—

(i) To investigate the reasons for high arising|bf
defectives, rejects and scrap in the rolling mills
in the Steel Plants; and

(ii) to suggest measures to remedy this ahuation.

4. The Committee will submit its report to Government by
the end of September, 1972,

ORDER

Ordered that this may be published in the Gazette
of India for general information.

K. V. RAMANATHAN, Jt. Secy.

MINISTRY OF INDUSTRIAL DEVELOPMENT

New Delhi, the \lth August 1972

No, 07011/1/70-Safr- -In continuation of this MinlitryV
RESOLUHON of even number dated the 15th March, 1972,
reconstituting the Central and Regional Advisory Boards
for Silt, the Government of India have decided to Appoint the
following persons agiinst the seats indicated below :—

A. CENTRAL ADVISORY BOARD

Name and address Seat No, and Category

1. Sliri M. S. Ramachandran, 17. Persons having krlow-
Gencral Secretary, ledge and experienc^ of
Textile Mills Engineering labour problems.
Worker's Union,
107, New Jail Road,
MADURAI-W. (Tamil Nadu)

B. REGIONAL ADVISORY BOARDS
(2) ANDHRA PRADESH

NJW and address Seat No. and Category

1. Shri Modali Sathyam, 3. Persons having know^
Secretary, ledge and experien)
INTUC unions and Town of labour problems.
Congres New Bus Stand,
VIZIANAGARAM (P.O.)
Visakhapatnam Dt. (A.P.)
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2.

3.
t .

4.
1.

5.
1.

Shri D. S. Reddi,
President,
The Naupada Circle Salt Wor-
ker's Union,
NAUPADA (Srikakulam Dt.)
Andhra Pradesh,
WEST BENGAL AND ORtSSA

Shri Samar Chakrabarti,
Shramik Bhavan,
177/B, Acharya Jagadish Bose
Road, CALCUTTA-U.
(West Bengal)

MAHARASHTRA
Shri V. G. Nimkar,
Secretary,
Rashtriya Chemical KHmgar
Sangh,
P.O. AMBERNATH, (Dislt,
Thana),
Maharashtra.

RAJASTHAN
Shri Narayan Vcrma,
Purana Jachakhana,
Sambhar Lake (Rajasthan)

4. persons having know-
ledge and experience
of labour problems.

4, Persons having know-
ledge and experience
of labour problems.

4. Persons having know-
ledge and experience
of labour problems.

3, Persons having know-
ledgo and experience
of labour problems.

ORDER
Ordered that this RESOLUTION bo communicated to all

the Slate Governments, all Ministries of the Govt, of India,
Planning Commission, Cabinet Secretariat, and Prime Mini-
ster's Secretariat.

2. Ordered also that the RESOLUTION bo published in
Gazette of India, Part I, Section 1.

I. V. CHUNKATH, Under Secy.

MINISTRY OF AGRICULTURE
(Department of Agriculture)

(Indian Council of Agricultural Reseiirdi)

Nfw Delhi, the 17 th August 1972
No. 40-Z/69-FAJ.—Whereas by u. Memorandum of AKiee-

ment Ualed 28th March, 1972, between the Govt, of India
on the one part and the Ford Foundation acting on behalf ol'
the Consultative Group on International Agricultural Research
on the other, it was ajjreed that an International Crops Re-
search, Institute for the Semi-Arid Tropics would be established
at Hyderabad in Andhra Pradesh, subject to and in confor-
mity with the terms and conditions contained in the said
-Agreement,

And whereas in pursuance of the said Agreement, Food
ttnd Agricultural Organisation of the United Nations and the

^international Bank for Reconstruction) & Development, both
beinjj Members of the Consultative Group on International
Agri< ultural Research, adopted unlo themselves a Constitution
for t he International Crops Research Institute for the Semi-
Arid Tropics and established the sarao in conformity with
the i Provisions of the Memorandum of Agreement dated the
28th March, 1972 herein before referred to.

A id whereas under Clause 4 of the aforesaid Agreement,
whi( h has been given expression in Article V of the Constitu-
tion of the International Crops Research Institute for the
Semi Arid Tropics, the Institute shall operate under the
rtUthority of a Governing Board whereof, three Members are
to Ipe nominated by the Govt, of India.

Mow, therefore, the Govt, of India hereby nominates the
following persons as Its representatives on the Governing
Board of the International Crops Research Institute for the

. Semi-Arid Tropics ;

(i) The Cabinet Secretary, Govt, of India.
(ii) The Director-General, Tndian Council of Agricul-

tural Research.

^iii) The Chief Secretary. Govt, of Andhra Pradesh.

E. K. KOSHI, Additional Secy,

MINISTRY OF EDUCATION AND SOCIAL WELFARE
(Department of Education)

New Delhi, the 3lit July 1972
In the matter of King Edward Memorial Society, CJ1. &

Berar, Nagpur

No. F. 7-1/72-Schuttk-I.—WHEREAS by the Office Memo-
randum No, F . 7-1/72-Schools-l dated the 31st July, 1972,
from the Ministry of Education and Social Welfare (Depart-
ment of Education) the Treasurer of Charitable Endowments
for India was authorised to re-invest the redumption proceeds
of the face value of Rs. 1,85,900/- belonging to the King
Edward Memorial Society, C.P. & Borar, Nagpur in 5t%
M.P, Development Loan 1983.

AND WHEREAS the Treasurer of Charitable Endowments,
Madhya Pradesh, as agent of the Treasurer of Charitable
Endowments for India has reported that the said re-investment
has since been completed by subscribing to the M.P . Deve-
lopment Loan 1983 of the face value of Rs. 1,85,900/- at
a cost of Rs, 1,90,163.03, thus leaving an un-invested balance
of Rs. 36,79p. which is too small an amount for investment
and has, therefore, to be refunded to the authorities of the
said Society.

NOW, therefore, in exercise of the powers conferred by
Section 10 of the Charitable Endowments Act, 1890 (6 of
1890) the Central Government hereby directs the Treasurer
of Charitable Endowments for India, to refund the said un-
invested balance of Rs. 36.97 (Rupees thirty Six and paise
ninty-scven only) to the person acting in the administration
of the King Edward Memorial Society. C.P. & Berar,
Nagpur.

A. N. DHAWAN. Asstt. Educational Adviser

New Delhi-l, the 10th August 1972
No. F. 12-8/71-W.K3).—The following are nominated as

Members of the Board of Governors of the Society for the
National Institutes of Physical Education and Sport*. Their
names arc to be inserted in the List of Members of the
Board as notified in this Ministry's Notification No. 12-8/71-
YS.1(3) dated the 24th April, 1972, as indicated agaiiwt
each :—

Shri U, K. Sarma, Aydin.it S. No. 9
Director of Ptiblic
Instruction,
Assam State, Shillong.
Shri Prithipal Singh,
Deputy Director,
Students' Welfare,
Punjab Agricultural University.
Ludhiana.

2. These two members will also serve In the Board till
23rd April, 1975.

S. KRISHNAMOORTHY, Dy. Secy.

MINISTRY OF IRRIGATION AND POWER

New Delhi, the 29th July 1972
RESOLUTION

No* \4/fy72-\V'D-~With reference to this Ministry's Re-
solution No. 14/G/72-WD, dated 12th June. 1972, constitut-
ing a Fact Finding Committee on Cauvery, Government of
India have appointed Mr. Justice B. D. Bal, Retired Judge
of Bombay High Court as the Judge Member of the Com-
mittee.

ORDER
ORDERED that a copy of the Resolution be com-

municated to the Governments of Tamil Nadu, Mysore and
Kerala, the President's Secretariat, the Prime Minister's
Secretariat, the Planning Commission and the Ministry of
Finance.

Ordered also that the Resolution be published in the
Gazette of India,

S. N. GUPTA, Jt. Secy.
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MINISTRY OF LABOUR AND REHABILITATION
(Department of Labour ami Employment)

(Directorate General of Employment & Training)
New Delhi, the list August 1972

RESOLUTION
No. ££7-200/10/71.—Dr. Ashok Mitra, who in his capa-

city us Chief Economic Adviser, Department of Economic
Affairs, Government of India, was nominated as a memher
of the Expert Committee on Unemployment constituted under
the Government of India, Ministry ol Labour and Rehabilita-
tion, Department of Labour and: Employment (Directorate
General of Employment and Training) Resolution No. MP
10(110) /69 dated the 19th December, 1970, ij renominatcd
in his personal capacity as a member of the said Committee
with effect from the 16th July, 1973.

Shri V. L. Gidwanl, who, in his capacity as Employment
Commissioner, Cabinet Secretarial (Department of Cabinet
Allairs), was nominated as a member of the said Committee
on the 19lh December. 1970, is re-nominated in his personal
capacity as a member with effect from the 14th July, 1972.

ORDER
Ordered that the Resolution be published in the Gazette of

India Part T Section 1.
Oi-deded also that a copy of the Resolution be communi-

cated to alj Ministries/Departments of the Government of
India. State Governments, Administrations of Union Terri-
tories and all others concerned.

1SHWAR CHANDRA,
Director General of Employment & Training and

Jt. Secy.
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